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THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING
(SHRI MOHAN DHARIA) (a) and
(b) No, B

However, the Planning Conunission
has recently idenin ed certair riga-
tion progacts imx ccelerat.d constru-
ction and command aiea development
One ot tnese proje ts, namely, Tawa,
18 from Madhya Pradech

Reservation of seats in public and

private  Industries for Scheduled

Castes and Scheduied Tribes 2s in
Government services

39°7 SHR1 MARTAND SINGH OF
REWA Will the PRIME MIN.STE.1
be pleased to state

(a) whether Gorcinment have any
proposal under cor.iderafion {o  1es-
erve some seats in toe Industrial Sec-
tor (Public and Private) for scrvicr s
to such individuals among the Sched-
uled Castes and fchduled Titles  as
are in lhe Governnent Services o d

(h) 1t sn, the o1t of the
posal?

£re-

THE MINISTFR OF STAIVW IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTVINT OF TFX-
SONNEL (STIRI RAM NIWAS MIR-
DHA) (a) No Sir

(b)Y Docs not rise

gry AT qATA AT HTOAEA

3958. Y WRNIE wOA T
siteifires fvwre o=t o8 T &Y Far
i s

(%) 2o & A *Frea™ A FEAT
freft & war qww &2 w1 i e
g w1 gt ey wfaw gfaang
gowe § ;

(@) & srew? fru-fea T
ig; ok

Written Answers PHALGUNA 30, 1894 (SAKA) Written Answers

g
g

54

(w) awr w1 famr ardy
oa-gfty Arwar & e Po mvEA
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Y IO o ¥ v vl vy TS
¥ ow §2) w71 SR fear wr @ gy
foy  mifemg, wome, sgras Wik
ghearon ¥ wfts ag g wss € o

() e A oE wwte fao
foreait varoeT A, FemeTaTE ¥ A o
TFY § F wATAT I FT IARA FE
& fad aoFTd dar ¥ A oFF i
T BT R qeam A8 2 )

Introduction of Direct-Dialling system
between Delhi-Aligarh Firozabad-
Agra and Delhi-Firozabad

3969 SHRI AM3ESH Will the M
mstay . COMMUNICATIONS be plea-
sed to «tate

(a) whether there 1s any proposal
for introduecing duect-dralling  sytem
between Dellu-Aligarh, Firozibad Agra
and Delthi-Firosabad,

(b) 1if so, when {nis proposil  will

pe 1mplemented and

(c) if not the rcasons therefor?

TIIF MINsTIR OF COMMUNICA
TIONS (SHRT H N BAHUGUNA)
() to () Abgarh 15 at present a
manual ewxchange It 1s expe ted to
ne automatiz d 1 1975 and connected
1n a Trun} Automatic eachange plan-
neil for installation at Agra in 1976-77
After thic Ahigarh subscribers will be
able to cial Delhr direci

Firozehad 15 alen a manual exchange
al present Il 18 likely to be auto-
matized by the end of the Fifth Plan
after which 1t will be connected to
Agra TAX for Subscriber Trunk duall-
ing.

MARCH 21, 1973
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Tours Performed by Minisiries

3970. SHRI AMBESH* Will the
Minister of HOME AFFAIRS be pleas-
ed to state whether Government have
1ssued any specific directions regard-
ing the number of days in a month
when Mnisters should remain in the
Headquarters and the number of days
they can go out on tours?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F H MOHSIN): No, S
Tours are undertaken by Mimsters
only when they are necessary in con-
nechion with their official dutles

Change of Rehgion by Scheduled
Casteg

$)/l SHRI § M SIDDAYYA Wil
thy PRIME MINISTER be pleased to
state

(1) hov many nstances have come
t the notice of the Government where
S hecduled Castes candidates on adopt-

m,. « reuajon ofher than  Hinduism
il Sibhim did not mmuimate the
thinge 1n religion to the appminting/

atni meirative quthouties and continu-
¢ ¢l 1mng/enppving  concessions ad-
nn-stble to Scheduled Castes

') 1t 7 the names and the desig-
nilon of the Scheduled Castes who
hii changed their faiths, and

(1) the action {aken i1n each case
2 ¢ the dates fiory which the action
¢ ne mio force?

THF MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
AND IN THE DEPARTMENT OF
PFRSONNEL (SHRI RAM NIWAS
MIRDHAY (a) 1o () The informa-
tion s heing collected from the Minis-
11 es/Department, and will be laid on
iha Tablan of the House as soon as
un e hie





